
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, T{AGALAND, MI,ZORA M nlro anurlcxlt euoestl;

NO,HC.Vrr-2ru2013
til

Shri Kaushik Kumar Sharma,
Jt.Registlar (Vigilance),
Gauhati High Court,
cuwahati.
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Ref:-

Shri Abu Saleh Badrudduza Laskar,
Presiding Offi cerlMember,
M.A.C.T., Nalbari

Dated Guwahati ule

Casual leave with station leave permission.

Your letter No. MACr/N/579, dtd 24.09.2021

A
Lf, *pn^o"r, zozt

Sir,
With reference to the above, I am directed to inform you tiat your prayer for

casual leave on 04.10.2021 and 05'10.2021 along with statlon leave p€rmission,

from the evening of 01.10'2021 till the morning of 05.10.2021, has been granted.

The District & Sessions ludge, Nalbari and in her absence the next senior most Judicial

officer at the station will remain in charge of your court and office in your absence.

Yours faiflfully,

sd.i

,T,REGISTRAR. (VIGII-ANCE)
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Memo NO.HC.VU-21U201 69t- xoaa L*'1'u4
Copy to

1. The District and Sessions Judge, Nalbari

2 Project Manager, Gauhati High Court.
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